
1" hn. 
... SPE..AKER: The Papers to be 

IdS. 
1010 HON. MEMBERS roS'e--
(I~P&U)·· 

XlL SPEAKER: Nothing should be 
rac»r4ed without my permission. 

PAPERS LAID ON THE TABLE 

CeA.L MINES P. F. (AMM.) SCHEME, 
1980 

THE MINISTER OF ENERGY AND 
nt.B.IGATION AND COAL (SHIll 
A. B. A. GHANI KHAN CHAU-
DKURI): I beg to lay on the Table 
a copy of the Coal Mines Provident 
Fund (Amendment) Scheme, 1980 
(Hindi and English versions) publish-
ed in Notification No. G. S. R. 308 in 
Gazette of India dated the 15th March, 
1980 under section 7A of the Coal 
Mines Provident Fund and Miscel-
}an.eous Provisions Act, 1948. [Placed 
in Library. See No. LT-654/BO]. 

RavIEWS AND ANNUAL R:QpoRTS OF 
BRIDGE AND RoOF CO. (INDIA) LT9., 
CALCUTTA FOR 1977-78 AND INDIAN 
DlruGS AND PHARMACEUTICAl S LTD., 
NBW DF.LHI FOR 1978-79 WITH STATE-

MENTS FOR DELAY ETC. 
THE MINISTER OF PETROLEUM 

AND CHEMICALS (SHRI VEERAN-
DRA PATIL): I beg to lay on the 
Table:-

(1) A copy each of the following 
papers (Hindi and English versions) 

und&r sub-section (1) ot Section 
&~ of the Companies Act, 1956:--

(a) (i) Review by the Govern-
ment on the working of the Bri-
dge and ROOf Company (India) 
Limited, Calcutta, for the year 
1977-78. 

(ll) Annual Report Of the Bri-
dge and Roof Company (Indla) 
Lfmlted, Calcutta, for the ydl' ------

~ ··Kot recorded. 

(b) (i) .Review by the Gov-
wn.ment on the working of the 
IJldian Drup and PharmaceuU .. 
cals Limited, N_ De1bI, !Qr .. 
7ear 1178-"'. \6j 

(Ii) Aonual Report Of the India 
Drugs and Pharmaceuticals 
Limited, New Delhi, for the year 
1978-79 along with the Audited 
Accounts and the comments of 
the Comptroller and, AudItor Gene-
7&1 thereon. [Placed in LibT"'r~ 
See No. LT-656/80]. 

(2) A statement (Hindi and En-
glish versions) showing reasons for 
delay in laying the report men-
tioned at 1 (a) above. 

(3) A statement (Hindi and 
English versions) explaining rea-
sons for not laying the Annual Re. 
port of Bridge and Roof Company 
(India) Limited Calcutta for the 
year 1978-79 within the stipulated 
period of nine mon ths after the 
close of the Accounting Year 
[PLaced in Library. See No. LT-
657/80]. 

NOTIFICATIONS UNDER DELHI SHOPS AND 
ESTABLISHMENTS ACT, 1954 AND 
BOMBAY SHOPS AND ESTABLISKMENTS 
ACT, 1948 IN RELATION TO GUJARAT 

THE MINISTER OF TOURISM & 
CIVIL AVIATION AND LABOUR 
(SHRI J. B. PATNAIK): I beg to lay 
on the Tabie:-

(1) A copy of the Delhi Shops 
and Establishments (Amendment) 
Rules, 1980 (Hirtt!i and English ver-
s-lons) published in Notification No. 
F. 1 (22) /79-LC(S) in Delhi Gazet-
te, dated the 29th January, 1980, 
under sub-section (3) of section 47 
of the Delhi Shops and Estab~ish­
menta Act, 1954. [Placed I" T.Jbr4rll. 
See. No. LT-858/BO] 



~~7 P..,.,.. Laid MAaCK 21, 1980 
r ' 

l (3) ~ CoPy ead\ of the fo1lowiDa 
(ilR. l ...... ~ JlOfl8catioAs 
,~ ,tnd .gU& venioIw) uDder 

- ~~~ (I) of .section t of the 
l;JQJn).Y' $loPs ... Batablishm.ents 
Act, 194:$ l'8a4 with clauae (c) (iv) 
of the Proclamation dated t.he 17th 
Febnlart, 1110 isauecl by the Pre-
si~ in relati()n to the State of 
Gujaat=-

>~~f ~. 
.. (I) Notifi.catiQP. No. KH-L-l28-
SE/1449-48293-'t' 'publi$hed in 

OUjarat Goyerrmtent Gazette 
dated the 6th March, 1980 amend-
ing Schedule n of the Act. 

(ii) Noti.tlcation No. KH-L-171/ 
:aa/l~ 48293 .. T published in 
Qujarat Government Gazette 
dated the 7th March, 1980 adding 
an entry in Schedule II to the Act. 

[Placed in Library. See No. LT-659/ 
80]. 

RlMEw AND ANNUAL Rl:PORT OF NA-
DONAL FILM DJ!WELOPMZNT CORPORA.-
TlON (P) LTD., NEW DELHI FOR 1978-75) 

SHRI J. B. PATNAIK: On behalf 
of SURr VASANT SATHE, I beg to 
lay on the Table:-

A copy each Of the following papers 
(Hindi and English versions) under 
sub-section (1) of section 6l9A of the 
Companies Act, 1956:-

(1) Review by the Government 
on the working of the National FUm 
Development Corporation Private 
Limited New Delhi, for the year 
1978-79. 

(2) Annual Report of the Nation-
al Film Development Corporation 
Private Limited, New DelhI, for the 
year 1978-79 along with the Audit-
ed Accounts and the comments of 
the Comptroller and Auditor Gen-
eral thereon. [Placed in Librar ll. S_ 
No. LT--660/BO] 

AKXUAL bPottT AND Rzvmw OJ' BOARD 
.. APPuNTrCESmP ~ WlISftRlf 
IbmoM; BoMB4Y lOR 'rD 'YZAR ~ 
ON 11-3-79, Aton1AL AccoVlftS 01' 

VmVA BIIARA'l'I" SAlft'DIJJCa'.rAlr I'Qa 
1''{I-79, ~.u. ~ OJ' ..... L 
~AJr $cJICH)L AD~_ ftl. 
1977-78, AN1fUAL ~ AJQJ IllYaw 

I 

OF RAMPt1R RAzA L.taaA.RY" RAMP"Ja 
FOR 19T1-78, :ETC. ETC. 

'l1HE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (BHRI B. SHANKARANAND) 

I beg to lay on the Table:-
(1) (i) A copy ot the Annual Be-

port (Hindi and English versiolls) 
of the Board of Apprenticeahip 
Training, Western Region, Bombay, 
for the year ended 31st March, 1979 
along with Audited Accounts. 

(ii) A copy of the Review (Hindi 
and English Versions) by the Goy .. 
ernment on the above Report [Plac-

ed in Library. See No. LT-66l/80]. 

(2) (i) A copy of the Annual 
Accounts (Hindi and Englli;h ver-
sions) of the Visva Bharati, Santi-

niketan, for the year 1978-79 toge-
ther with Audit Report thereon. 

(ii) A statement (Hindi and Kn-
glish evrsions) showing reasons for 
delay in laying the above ducumellt. 
[Placed in Library. See No. LT.tm2! 

80]. 

(3) (i) A copy of the Aoo\lal 
Accounts (Hindi and English ver-
sions) of the Central Tibetan !c-
hools Administration. for the year 
1977-78 together with the Audit Re-
port thereon. 

(ii) A statement (Hindi and JJn-
gUsh versions) showing reasons tor 
delay in laying the above documentll. 
[P~ed in Libr4.,.v. See No. LT-
663/80]. 

(4) (i) A copy of the Annual 
Report (Hindi and EngUsh versions) 
of the Rampur Raza Library, Bam-
pur, for the year 19'18-79 together 
with Audited Accounts. 

(ll) A coW ot the lleview (Hbadi 
~d EngliSh ver$l~) by tJ;le OOT-
ernment on the abOve Report. 



(ill) A statement (Hindi aDQ b-
.... "'ObII) .h~· rea ... tar 
cI.elay in layina the ~. men ... 
tioned at 4(i) abo\'e. [.P1Gced in Li-
t»ra",. See No. LT-8S4IBO]. 

(5) A copy of the Annual Ac-
counts @ (Hindi version) of the 
Regional Engineering College, Cali-
cut, tor the year 1977-78 together 
with the Audit Report thereon. 

(6) A copy of the Annual Report 
@ (Hindi version) of the Regional 
JCn.r;.neering College, Calicut for the 

year 1978-79. [Placed in ' LibraT'II. 
See No. LT-665/BO] 

(7) (i) A copy of the Annual Re-
POrt Of the Regional Engineering 
College, Sriilagar, for the year 1978-. 
'19. 

(ii) A copy of the Review (Hindi 
and English versions) by the Gov-
ernment On the above Report. 

(iii) A statement (Hindi and 
English versiuns) explaining rea-
SOns for not laying simultaneously 
the Hindi version of the report 
mentioned at 6(i) above. [Plared in 
Library. See No. LT-666/80]. 

• 
(8) (i) A copy of the Annual Ac-

counts (Hindi and English versions) 
of the University Grants Commis-
sion, New Delhi. fOr the year 1973-
79 together with Audit Report there ... 
on, under sub-section (4) Of section 
19 ot the University Grants Com-
mission Act, 1956. 

(ii) A statement (Hindi and En-
glish versions) showing reasons for 
delay in laying the aboVe document. 
[Plaoed in Library. See No, LT-
667/80]. 

(9) A copy each of the following 
Notifications under sub-section (3) 
of section 59 Of the Children Act, 
1960:-

, (I) 'Xbe Dadra a:r4 Napr ~ 
C~ lttd.t 11ft, ?U~ 
1ft ~ ~ r No. MIlfII.fL!t" I 
2Ut89/1t hi Gazette Of \ fn:tti. 
dated. the 5th January, 1980 .... ~ 

(Ii) The PondiC'herry Children 
(Management, Functions and l\ea-
ponslbllities of Special Sch<»ols. 
Ch1l~en's Momes and Observation 
Homes) (Amendment) Rules, 1880 
published in Notification No. 
G.O. K/I. 7/80/HEV(SW) dated 
the ,.tb January, 1980. 

(10) Two statements (Hindi ~ 
English versions) explaining r_-
sons for not laying the Hindi ver-
sion of the Rules. 

(11) A statement (Hindi and En-
glish versions) showme reasons for 
delay in laying the notification 

mentioned at 9 (i) above [Placed 
in LibTary. See No. LT--668/80). 

(12) A copy Of the Bihar Children 
Ordinance, 1980 (No. 45 of 1980) 

(Hindi and English versions) pro-
mulgated by the Governor of Bihar 
on the 4th March, 1980, under arti-
cle 213(2) (a) of the Proclamation 
dated the 17th February 1980 issue4 
by the President in relation to the 
State of Bihar. (Placed in Libra11l. 
See No. LT-669/801. 
(13) (i) A copy of the Annual Re-

port (Hindi and (English .,,·ersions) 
Of the Regional Engineering College, 
Silchar, for the year 1978-79. 

(ii) A coPy Of the Review (Hindi 
and English versions) by the Gov-
enlment on the above Report. 
[Placed in LibTaTY. See No. LT-
670/80]. 

(14) (i) A copy of the Audit Re-
port on the accounts of. the Natlonal 
Council of Educational Reasearch 
aDd Training. New Delhi, fOr ike 
year 1978-79. 

@A l!2n.t)ish version of the docum ents were laid on the Table on the 2nd 
Pebruary, 1980. 



'~)I It. ...... (Ht,... Mld. 
."i~h versloDa) recardina Be¥iew 
bJ' Govermnent Oft the Awltt Be-
porL 

<iii) A statement (Hindi ad 
Fangli$h versions) eXPlain;n, reasons 
for not laying simultaneously the 
HincU wetslons Of the Audit Report. 
(PIa.ctJd. in Libm",. S.ee No. LT-
-671/80.] 

(15) (i) A copy of the Annual 
Accounts (Hindi 8Dd English ver-
lions) of the University ot Hydera-
bad for tbe year 19'18-'79 together 
with Audit Report thereon. 

(ii) A statement (Hindi and 
English versions) showing reasons 
for delyay in laying the above do-
cument. [Placed in Lib,.ary. See 
No. LT-672/BO] 

• 

REVIEWS AND ANNUAL REPORTS OF 
COCHIN' SHIPYARD LTD., COCBIN FOR 
1978-79, HtNDUSTAN SHIPYARD LTD., 
'VISAXUA,PATNAM, ANNUAL ACCOUNTS 
OF COCHIN, PORT TRUST FOR 1978-79 

WITH STATEMENTS FOR DELAY ETC. 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI A. P. 
SHARMA): I beg to lay On the 
Table:-

(1) A copy each of the following 
papers (Hindi and English ver-
sions) under su b-section (1) of 
section 619A of the Companies Act, 
1956:-

(a) (i) Review by the Govern-
ment on the working of tne Cochin 
Shipyard Limited, Cochin. for the 
year 1978-79. 

(ii) Annual Report of the Cochin 
Shipyard Limited, Cochin, for the 
year 1978-79 along with the Audit-
ed Accounts and the cOInJ.""1\ents of 
the Comptroller and Auditor Ge-
neral thereon. [Placed in Library. 
See No. LT-673/80]. 

(b) (1) Review by the Govern-
ment on the working Of H1ndustan 

Sbipyani LilDtte, Visakhap .... 1b, 
for the- Ye&f 1978-'18. 

(ii) Annual Report of the Bin-
dustan Shipyard Limited, Visakha,... 
patnam, for the year 1978-79 along 
with the Audited Accounts and the 
comments of the Comptroller and 
Auditor General thereon. [Pl4ced 
in Library. See No. LT- 674/80]. 

A copy each of the :ft)llowing 
papers (Hindi and English versions) 
under sub-section (2) of section 103 
of the Major Port Trusts Act 1983:-

(i) Annual Accounts of the Co-
chin ~rt Trust for the year 1918-
79 and the Audit Report thereon. 
[Placed in LibrarY. See No. LT-
675/80]. 

(ii) Annual Accounts of the 
Mormugao Port Trust for the year 
1978-79 and the Audit Report there-
on. 

(3) Two statements (Hindi and 
English vE=rsions) showing reasons 
for delay in laying the papers m~­
tioned at (2) above. [Placed ,n 
Library. See No. LT-676/80J. 

(4) A statement (Hindi and Eng-
lish versions) explaining reasons 
for not laying the Accounts and 
the Audit Report of the Shipping 
D€:velopment Fund Committee for 
the year 1978-79 within th~ Stipu-
lated period Of nine months after 
the close of the Aeeounting Year. 
[Placed in Library. See No. LT-
677/80]. 

STATEMENT SHOWING ACTION TAKEN BY 
GOVERNMENT ON ASSURANCES, PROMI-
SES, ETC. GIVEN DURING V,AlUOUS SES-

SIONS OF LOK SABHA 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
AND IN THE DEPARTMBN'l' OJ' 



P~A:KY AlTAlBS (SSBI 
P., ~T.uQ'BJlAIAB): _ be-
behalf of Shri Bhishma Narain 810gb, 
I beg to lay on the Table the follow ... iD, statements (Hindi and English 

(1) Statexnent No. XIX-Second SessioJ1, 1977. 

(~) Statement No. XIV-Third Session, 1977. 

(3) Statelnent No. XVII-Fourth Sf"ssion, J 978 

(4) Statcm,('nt No. XI-Fifth Session, 1978 

(5) Statt'mcn t No. IX-Sixth Se!'!oIion. J ~l78. 

(6) Statcnle,1t No. XII-S venth Sc 'ion, J9i~. 

(7) StatC'ItltntNo.III- EigLtL Sc"·<·on, J97~. 

(8) Statemcntl\'o. I-FiI~t Sc-s~j(Jn, 1980. 

[Placed in Lihrary. See No. LT-C78/Bo) 
ANNUAL REPORTS AND REVIEWS ETC. OF 
STATE AGRO-INDUSTRIES CORPORATIONS 
OF VARIOUS STATES, OF MODERN 
BAKERIES (P) LTD. NEW DELHI WITH 
STATEMENTS FOR DELAY, ANNUAL RE-
PORTS OF NATIONAL COOPERATIVE DAIRY 
FEDERATION OF INDIA, NEW DELHI, 
NOTIFICATIONS RE. SUGAR PRICES UNDER 
ESSENTIAL COMMODITIES ACT, 1955 
AND ANNUAL REPORTS OF NATIONAL 
HEAVY ENGINEERING COOPERATIVE LTD., 

NEW DELHI ETC .. , ETC. 

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
'NON (SHRI BffiENDRA SNGH 
RAO): I beg to lay on the Table:-

(1) A cOPy each of the following 
papers under sub-section (1) of sec-
tion 619A of the Companies Act, 
1956:-

(a) (i) Review by the Gov-
ernment on the working of the 
Tamil Nadu Agro Industries Cor-
poration Limited, Madras, for the 
year 1977-78. 

(ii) Annual Report of the Tamil 
Nadu Agro Industries Corpora-
tion Limited, Madras, for the year 
1977-78 along with the Audited 
Accounts and the comments of 
the Comptroller and Auditor 
General thereon. [Placed in Lib-
,...",. See No. L'l'-879/801. 

v~) a'bow.ing *he actiQn ... 
by die ~_ on various. _-
ranees, pt(nnisies aDd un4erta~ 
given b7 the KkUstera during the ~a­
rious sesaloDs of Lok Sabba!-

SL:vent.b Lok Sahha. 

(b) (i) Review (Hindi and 
English versions) by the Gov-
ennment on the working of West 
Bengal Agro Industries Corpora-
tion Limited, Calcutta, .for the 
year 1975-76. 

(ll) Annual Report (Hindi and 
English versions) of the West 
Bengal Agro-Industries Corpora-
tion Calcutta, for the year 1975-
76 along with the Audited Ac-. 
counts and the comments of the 
Comptroller and Auditor Gene-
ral thereon. [Placed in l.Jibrary. 
See No. LT-630/80J 

(c) (i) Review (Hindi and 
English versions) by the Gov-
ernment on the working of West 
Bengal Agro Industries Corpora-
tiOn Limited, Calcutta., for the 
year 1978-77. 

(U) Annual Report (Hindi and 
English versions) of the West 
Bengal Agro-Industries Corpora-
tion Limited, Calcutta, for the 
year 1976-77 along with the 
Audited Accounts aDd the com-
ments ot the Comptroller and 
Auditor General thereon. (PIa-
oed 'n LlM4",. See No. LT-Sal! 

11]. 
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~~'4) W ~ (m.a ad 
...... V""8&Ao.t> ,bJ' u.i Gcw .. ....... ,. a. woJtkmc o! tlle 
Anclhr. Pradesh State Aa'co In .. 
duatries Corporation Limited, 
H7d.erabad, for 'the year ended 
30th June, 19'16. 

(ii) Annual RePOrt (Hindi and 
lCDlliah versions) of the Andhra 
Pradesh State _ Agro Industries 
Corporation Limited, Hyderabad, 
for the year ended 30th June, 
1978 along with the Audited Ac-
counts and, the comments of the 
Comptroller and Auditor Gene-
ral thereon. [Placed in LibT4TlI. 
See No. LT-.882/80]. 

(e) (i) Review (tmndi nnd 
English versions) by the Gov-
erttrnent on the working of the 
Bihar State Agro Industries Deve-
lopment CorporatiOn Limited, 
Patna, for the: year 1974-75. 

(ii) Annual Report (Hindi and 
Bnglish versions) of the Bihar 
State Agro Industries Develop-
ment Corporation Limited, Patna, 
for the year 1974-75 along with 
Audited AccoUll.ts and the com-
ments of the Comptroller and 
Auditor General theTeon. [Placed 
in Ubrary. See No. LT-683/80]. 

(t) (i) Review (Hindi and 
English versions) by the Gov-
ernment on the working of the 
Bihar State Ageo Industrie3 Deve-
lopm.ent Corporation Limited, 
Patna, for the year 1975-76. 

(ii) Annual Report (Hindi and 
English versions) of. Bihar State 
Agro Industries Development 
Corporation Limited, Patna, fOr 
the year 1975-76 along with Audit.. 
ed Aeeounts and the comments of 
the Comptroller and Auditor 
General thereon. [Placed in Lib-
,.4"'1/. See No. LT-684/BO]. 

(g) (1) Review (Hindi and 
Enllish versions) by the Gov-
ernment on the working of the 
Jlaharuhtra Afro Industries De-

ve10pment ~ 1.IiaIlted. 
BOmbay. tlJr the y8u un-V'. J 

(11) Annual Report (HiD4l .. 
Endiah versions) of Maharuhtra 
Aero Industries Development 
Corporation Limited, Bombay for 

the year 1977-78 alOll, with Audi-
ted Accounts fUld the comment. 

of the Comptroller and Auditor 
General thereon. [Placed in Lib. 
rc£ry. See No. LT-685/80]. 

(h) (i) Review (Hindi and 
English versions) by the Govern-
ment on the working of the Pun-
jab Agro Industries Corporation 
Limited, Chandigarh for the year 
1975 .. 76. 

(ii) Annual Report (Hindi and 
Englisn versions) ot the Punjab 
Agro Industries Corporation 
Limited, Chandigarh, for the 
year 1975-76 along with Audited 
Accounts and the comments of 
the Comptroller and Auditor 
General thereon. [PlGced in Lib-
ra.ry. See No. LT-686/80]. 

(i) (i) RetView (Hindi and 
English versions) by the Gov-
ernment on the working of the 
Orissa Agro Industries Corpora-
tion Limited, Cuttack, for the 
year 1972-73. 

(ii) Annual Report (Hindi aftd ..-
English versions) of the Orissa 
Agro Industries CorporatIon 
Limited, Cuttack, tor the yea» 
1972-73 along with Audited Ac-
counts and the comanents of the 
Comptroller and Auditor Gene-
ral thereon. [P~d in Libra",. 
See No. LT-687/801. 

(j) (i) Review (Hindi and 
English versions) by the Govern-
ment on the working Oil the Hima-
chal Pradesh Agro Industries COr-
poratiOn Limited, and its subsi-
diary viz. Himachal Pradesh Hor-
ticultural Produce Marketing and 
Processing Corporation Lbn!ted, 
for the year 1917-'18. 



(AI, .~ ~ (JMI and 
~~ YeJ:tdOt1I) Of'" .... 1 
~ Alto ~ corPo-
r~ t..dirdtea, 8fmla for the year 
1""·'18 alon, with Audited Ac-
counts tmd the commerrts of the 
Comptroller and Auditor Gene-
ral thereon and of it. subsidiary 
mz. Kinlaebal Pradeih Horticul-
tural Produce Marketing BI1d Pro-
cessing COrpOration Limited, for 
the year 1977-78. [Pz.a.eed in Lib-
r4r1/. See No. LT-8881801. 

(k) (i) Review by the Gov-
ernment on the working of the 
Assam Agro Industries Develop-
ment Corporation Limited, Gau-
hati, for the year 1972-73. 

(ii) Annual Report of the 
Assam Agro Industries Develop-
ment CorporatiOlli Limited Gau-
hati, for the year 1972-73 along 
with the Audited Accounts and 
the comments of the Comptroller 
and Auditor General thereon. 
[Placed in Library. See No. LT-
689/80]. 

(1) (i) Review (Hindi version) 
by the Government on the work-
ing of the Assam Agro Industries 
Development Corporation Limit-
ed, GauhatL tor the year 1967-68. 

(ii) Annual Report (Hindi 
version) of the Assam Agro In-
dustries De'Velopment Corpora-
tion Limited, Gauhati, for the 
year 1967-68 along with the Au-
dited Accounts and the comments 
'Of the Comptroller and Auditor 
Getteral thereon. 

(m) (1) Review (Hindi ver-
sion) by the Government on the 
working of the Assam Agro In-
dustries Development Corpora-
tion Limited, Gauhati, for the 
year 1988-69. 

(ii) Annual Report (Hindi 
version) of the Assam Agro In-
dustries Development Cbrporation 
IJmlted, Gauhati, for the year 

.hper, JAt4 IJI 
1 __ W ..rJth file .a. ... 
.A.ceourJ.tt and the comments of •• 
~ aDd Auditor 0eDe-
ral thereon .. 

(n) (1) Revie\V (Hindi v_~ 
tlton) by the Governm.8llt oq th8 
Ylork.inl of the Assam AIN 
In4ustfies Development C0rpo-

ration I..cirhited, Gauhatl for the 
year 1989-70. 

(ii) Annual Report (Hindi ver-
sion) of the Assam Aero Indus-
tries Development Corporatio. 
Lmited, Gauhati, for the year 
1969-70 along with the Audited 
Accounts and the conunenta of 
the Comptroller and Auditor 
General thereon. 

(0) (i) Review (Hindi ver-
sion .) by the Government on the 
working of the Assam Aero In-
dustries Development Corpora-
tion Limited, Gauhati. for the 
year 1970-71. 

(il) Annual Report (Hindi ver-
sion· ) of the Assam Aero Indus-
tries Development Corporation 
Limited, Gauhati for the year 
1970-71 along with Audited Ac-
counts and the comments 01 the 
Comptroller and Auditor Gene-
ral thereon. [Placed in Lib,.4'r11. 
See No. LT--689/80] 

(p) (i) Review (Hindi and 
English versIons) W the Govern-
ment on the working of the 
Bihar State Agro Industries De-
velopment Corporation Limited, 
Patna, fOr the year 1973-74. 

(ii) Annual Report (Hind! 8Ild 
English versions) of the Bihar 
State Agro Industries Develop-
ment Corporation Limited. Patna 
for the year 1973-74/ along wHh 
Audited Accounts and thA com-
ments at the Comptroller and 
Auditor General thereon. [Placed 
In Lfbrary. See No. LT--890/801 

(q) (I) Review (Hindi and 
English versions) by the Govern-
m"Dt on the worJdng of Modern ------------------------------------*mngliSh version Of the RevIew and the Report was laid on the 7th August, 

1.78. 
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(11) Annual ~ (HiQcQ lad 
Bnglish versions) of thQ ~odera 
Bakeries (India) Limited, New 
Delhi, for the year 1978-79 along 
with the Audited Accounts and 
the comments of the Comptroller 
and Auditor General thereon. 

(2) 16 statements showing rea-
~ns for delay in laying the 
reports mentioned at (a) to (p) 
item (1) above. [Placed in. Lib. 
Ta'r1/. . See No. LT-691 180] . 

(3) A copy of the Annual Report 
(Hindi and English versions) of 
the National Cooperative Dairy 
Federation of India, New Delhi, 
for the year ended 30th June, 1977 
together with Audited Accounts. 

(4) A copy of the Annual Report 
(Hindi and English versions) of 
the National Cooperative Dairy Fe-
dE:Tation 01 India, New Delhi, for 
the year ended 30th June, 1978 to-
gether with Audited Accounts. 
[Placed in Library. See No. LT-
692/80]. 

(5) ~ copy each of the following 
)iotifications (Hindi • and English 
Yersions) under sub-section (6) of 
section 3 Of the Essential Commo-
dities Act, 1955:-

(i) GSR 20 (E) published in 
Gazette of India dated the 28th 
January, 1980 regarding bulk dis-
tribution of Urea manufactured in 
Uttar Pradesh. [Placed in Library. 
See No. LT-693/80]. 

(ii) The Sugar (Price Detenni-
nation for 1978-79 Production) 
Amendment Order, 1980, publish-
ed in Notification No. G.S.R. 
'4(E) in Gazette Of India dated 
1he 8th Karch, 1980. 

.PGPftI LIIicI ~ 

(iii) The Sqar (Price ~ .. 
miaatiQn fOr 1979...&0 WGa) 
AXlletUUnent Order. 19)0, ........ -
ed in Notiftcat~on No. GSa ,~.) 
in Gazette of India dated tbe III 
March, 1980. [Placed ~ Lifwer1l. 
See No.. LT--894180] .. 

(6) A copy of the Annual Repx1; 
(Hindi and English versions) 01 tile 
National Heavy Engineering Coope-
rative Limited, New De-Ihi, for tile 
year 1976-77 together with Audihed 
Accounts. 

(7) A copy of the Annual a.pert 
(Hindi and English versions) of 
the National Heavy Engineertag 
Cooperative Limited, New Delhi. 
for the year 197'1-78 together with 
Audited Accounts. [Placed in, UlJ .. 
rary. See No. LT-695/80]. 

(8) A copy of the Annual Ac-
counts (Hindi and English versiou) 
of the National Council for Coope-
rative Training, New Delhi, for the 
year 1978-79 together with AwUt 
Report thereon. [Placed in Librarll. 
See No. LT-696/80]. 

(9) A copy of the Annual Report 
(Hindi and English versions) Of the 
Indian Farmers Fertilisers Coope-
rative Limited, New Delhi, for the 
year 1978-'1D aloq with Audited 
Accounts. [Placed in Libraf1/. See 
No. LT-697/80]. 

(10) A copy of the Gujarat Ag-
ricultural Pests and Diseases Orc!i-
nance, 1979 (No. 5 of 19'79) (HintD. 
and English versioas) Promulgated. 
by the Governor ot. Gujarat 00 tlle 
2nd November, 1979, under articl. 
213 (2) (a) ot the Constitution rea. 
with clause (c) (iv) of the Procla-
mation dated the 17th February, 
1980 issued by the President i. 
relation to the State Of Gu,arat. 
[P1.aced in Libr471l. See Ne. LT-
898/80]. 
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THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SImI JAGANNATH PAHADtA) : 
I beg to lay on the Table:-

(1) A copy of the Notification 
No. (GHN-19) GST-I080/ (S.49) 
(83)TH (Hindi and English ver .. 
sions) published in Gujarat Gov-
ernment Gazette dated the 7th 
Karch, 1980 making certain amend-
ment to Notification No. (GHN 627) 
GST 1970 (S. 49)-TH dated the 29th 
April, 1970, under sub-section (3) of 
section 49 of the Gujarat Sales Tax 
Act 1969 read with claUSe (C) (iv) 
of the Proclamation dated the 17th 
:February, 1980 issued by the Presi-
• ent in relation to the State of 
Gujarat. [Pla~ed in Library. Sep. 
No. LT-699/J. 

(2) A cOPy of the Bihar Sales 
Tax Ordinance, 1980 (No. I of 
1980) (Hindi and English versions) 
promulgated by the Governor of 
Bihar on the 4th March, 1980, under 
article 213 (2) (a) of the Constitu-
tion read with clause (c) (iv) of the 
Proclamation dated the 17th Febru-
ary, 1980 issued by the President in 
relation to the State of Bihar. 
[Placed in Library. See No. LT-
700/80]. 

(8) A copy of the Annual Report 
(Hindi % version) of the 
)lational Institute of Public Finance 
and Pollcy, New Delhi, for the year 
1978-79. [Placed in Library. See 
No. LT-701/80]. 

1!IHAR BaOODAN YAGNA (AMDT.) 08D1-
NA:NCE 1980, CHHOTANAGP'UR TENANCY 
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(.A.MIJT.) ODJN..uIC&I 1980, T .... 
N.AJ)t1 LAlm RuoBM's (FIXA........ 
Cm.tNG ON LAND) A;M:IYr, OaDm .... 
1980 Wft"Il STATmMIN"l' u. NOT LAY 

HINDI VERSION 

SHRI J. B. PATNAIK: On behall 
of Shri R. V. Swaminathan, I be. 
to lay on the Table:-

(1) A copy each of the following 
Bihar Government Ordinances 
(Hindi and English versions) under 
article 213 (2) (a) of the Constitu--
tion read with clause (c) (iv) of the 
Proclamation dated the 17th Feb-
ruary, 1980 issued by the President 
in relation to the State of Bihar:-

(i) The Bihar Bhoodan Yagna 
(Amendment) Ordinance, 1980 
(No. 27 of 1980) promulgated by 
the Guvernor of Bihar on the 4th 
March, 1980 . 

(ti) the Chhotanagpur Tenancy 
(Amendment) Ordinanoe, 1980 
(No. 29 of 1980) promulgated by 
the Governor Of Bihar on the 
4th March, 1980 [Placed in, Lib-
Tary. See No. LT-702/BO]. 

(2) A copy Of Tamil Nadu Lan. 
Reforms (Fixation of Ceiling on 
Land) Amendment Ordinance, 19SO 
(No. 3 of 19BO) promulgated by the 

Governor of Tamil N adu ()11. the 
10th March, 1980, under article 
213 (2) (a) of the Constitution read 
with clause (c) (iv) Of the Procla-
mation dated the 17th February, 
1980 issued by the President in re-
lation to the State of Tamil Kadu. 

(3) A statement (Hindi and Eng-
~ lish versions) explaining re8800S for 

not laying simultaneously the Hin-
di version Of the Ordinance. (Plac-
ed in Library. See No. Lt-703/80]. 

%English version of the Report was laid on the Table of the 18th 
Karch 1980. I 


